CENIRAL ADMIN ISTRAT [VE TRIBUNAL JABALPUR BENCH, JaBALPUR

Original Application No. 712 of 2002

+ ‘ . .
Jabalpur, this tne 1°° @&y of April 2003.

Hon'ble Mr. Shanker Raju - Member (Judicial)
Hon'ble Mr. R.K. Upadhyaya - Member (Admnv.)

Smt. Sushila Pandey

W3a/0. Late Radheshyam Pandey

aged about 45 years.

Personnel No. 5968176 S.K. .

S.T.0. Gentral {Ordnance Depot B
Jabalpur M.P. APPL ICART

(By advocate - None)

1. Union of Indis
Ministry of Defence
Through its Secretary
Raksha Bndawan New Del hi

Ze Officer Incharge
H».0.C Records
Army Ordance Corps
Records Office,
P,O. Box No.3
Tirmulghery P.O. Secunderabad _
PIN -« 500015 RESPINDENTS

(By Advocate - shri s.A. Dharmadhikari)

(RDER ) Oral
By Shanker Raju, Member (Judicial) :-

As the matter pertains to compassionate appoint-
ment and the applicant expired on 01/01/2003 no application
for substitution of LR has been moved within 90 days from

the date of death and as the cause of action does not Ue

survive, OA is abated and is accordingly W‘“’g‘&{;“”‘“w
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(SHANKTR RAJU)
MEMBER (J)
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